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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA

ORIGINAL APPLICATION NO. 210/2024/EZ

In The Matter of:
Nandini Chakravarty
... APPLICANT

VERSUS
State of West Bengal & Ors.

... RESPONDENT(S)

COUNTER AFFIDAVIT ON BEHALF OF THE RESPONDENT NUMBER 01,
DISTRICT MAGISTRATE & COLLECTOR, HOWRAH.
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA

ORIGINAL APPLICATION NO. 2 10/2024/EZ

In The Matter of:
Nandini Chakravarty

.. APPLICANT

VERSUS

State of West Bengal & Ors.

(@9

oe¥?®
eco0®
.c.'._a. sne®
00"'

. RESPONDENT(S)
S\. WO

REPORT IN THE FORM OF AFFIDAVIT ON BEHALF OF THE RESPONDENT
NUMBER 01, DISTRICT MAGISTRATE & COLLECTOR, HOWRAH.

I, Deepap Priya P, D/o Sri 1. Palraj, by faith- Hindu, by occupation-service,
presently posted as District Magistrate & Collector, Howrah, having office at
New Collectorate Building, 3 Floor, 6, Rishi Bankim Chandra Road, P.O &
P.S & District: Howrah, Pin: 711101, do hereby solemnly affirm and declare

as follows: -

1. That, I am working as District Magistrate & Collector, Howrah district,
having my office at New Collectorate Building, 3™ Floor, 6, Rishi
Bankim Chandra Road, P.O & P.S & District: Howrah, Pin: 711101, and

Shva

m'il -’f.r. Mitra \ &
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2. That this report in the form of affidavit is filed in compliance to the
Solemn Order dated 11.12 .2025, passed by the Hon’ble National Green

Tribunal, Eastern Zone Bench, Kolkata.

3. That in the aforesaid solemn order dated 11-12-2025, the Hon’ble
Tribunal has directed the undersigned to file further report on or before

31.01.2026 mentioning the status as on 31.12.2025.

4. That the Child Development Project Officer, Domjur vide his letter no.
1685/ICDS/Domjur dated 18-12-2025 has submitted an action taken
report mentioning that the Angan Wadi Centre no. 286 namely
Bhanderdaha Shitalatala ICDS centre which was found as an

encroachment has already been shifted to nearby Amulyacharan
Bidyabithi School.

The photocopy of the said letter along with coloured photographs arw

annexed herewith and marked as “R-1”.

5. That the Pradhan of Makardaha No. 1 Gram Panchayat vide his letter
no. Mak-1/229/2025 dated 19-12-2025 has issued notice to one Saikat
Pandit with direction to remove the encroachment over Bagdiburi Canal
within seven days of receipt of the notice.

The photocopy of the above-mentioned notice is annexed herewith and

marked as “R-2”.

6. That the Pradhan of Makardaha No. 1 Gram Panchayat vide his letter
no. Mak-1/228/2025 dated 19-12-2025 has issued notice to the
President/Secretary of the Shiv Mandir Committee with direction to

remove the encroachment over Bagdiburi Canal within seven days of

= photocopy of the minute of the said meeting is xed herewith
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7. That it is therefore respectfully prayed that Hon’ble Tribunal may pass

such order/orders as it deems fit and proper in the interest of justice.

Identified by me & k @
M 2 ) \[
eponent

Advocate
For The State of West Bengal District Magistrate
Colleetor, Howtah

Shyamal Kr. Mitra \ ¥
£ rarah
Reo,. tuo, 7/64
Exoiry Dato

20.710.2028
A

1 9 AN 2026



VERIFICATION

Verified at Kolkata by the deponent above named on this the day of
January, 2026 and say that the contents of this affidavit made in paragraph
nos. 1 is true to my knowledge and those made in paragraphs no. 2 to 7, are
true to my information derived from the office records and rest are my

respectful submission before this Hon’ble Tribunal.

Identified by me
y Oéé 7&‘_@
>

Advocate
For The State of West Bengal Collector, Howrah

eponent

District Magistrate
&

L EMNLY AFFIRMED & DECLARE!
BEFCGE ME ON IDENTIFICATION,

=se

siggAmaL KR. MITRA
NOTARY HOWRAH

19 JAN 2026
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Government of west Bengal
Office of the Child Development Project Officer

Domjur 1.C.D.S Project
Memao Na: - 1685/1CDS/Domyjur Date: - 18-12-2025
NG - 1o o 8]

To
The Sub Divisional Ofticer
Sadar Sub Division, Howrah

Sub: - Regarding shifting of AWC-286 in compliance of the order of Hon. National Green Tribunal
Ref: - Letter ot SDO, Sadar, Howrah [Vide memo No: - 3256125/SS (C) Date: . 05/12/2025]
Letterofthe undersigned [Vide memo No: - 1672/1CDS/Domyut Dme: - 16-12-2025)

Respected Madam,
In continuation of previous tetter (vide Memo No: - 1672//COS/Domjur Date: 16-12-2025)

on the ssue of shifting of ghanderdaha Shitalatala 1ICDS Center {AwWC no-286), this is my humble submission that,
the above-mentioned centre has been shifted to nearby Amulyacharan Bidyabithi School. The shifting has been
done in the presence and guidance of Panchayat pradhan and other members and beneficiaries.

Thanking you

Yours sincerety

chid Development project Officer
Don’a]ur:'Hov.'rah
| j ate: - 18-12-2025
t1emo NO: - 1685(5)IICDS/D()m]ur Date:- 18 025
Copy Forwarded 107 information: -

1. District programmc Otficer, 1ICOS Cell, Howrah
gavapati, pomjur panchayat Samitt, DUﬂ\jLIY' '
Karjyakat savapat, Domjut Pnncﬁnyul Sanmit, Domjur
glock Development ofticer, Domur
pradhan, pomjur panchayal, Domjur Block

o BN

Cchitd Developmcnt project Otticer

Domjur: Howrah

X ¥

19 JAN 2026
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Chuld Development Moject Othcer
Domjur 1CDS Project, Howeah

Subn Shifting of AWC- 2806 in compliance with order of Hon'ble Mational Groen Tribunal-reg,

Sit,

A 0 - ' . . ;
WIth due tespect as per your verbal instruction of above cited subject itis to inform you that the

AWC-286 has been sitted o Amutya Charan Bidya Bidhi Primary School on dated 17.12.2025 at 1:00
PN onwards in prosence of the following persons,

Smit. Kabita Paul, Pradhan ot Domjur Gram Panchyat, Domjur, Howrah, PIN7114065.
Sadananda Dutta, Sasthya Sanchalak, Domjur Gram Panchyat, Domjur, Howrah, PIN-711405.

Barendranath Naskar, former Panchayat member, Domjur Gram Panchyat, Domjur, Howrah,
PIN-711405.

‘Yo t ) =

Nilima Naskar, Panchayat Member, Domjur Gram Panchyat, Domjur, Howrah, PIN711405.
Rajib Roy, Social Worker, Domjur, Howrah, PIN-711405,

“n

Itwas also mentioned that the earlier own building AWC 286 which was a bone of contention has
been locked in presence of above said members,

Therefore, you may take necessary action for successful compliance of the same.

Thanking You.

Yaurs faithfully,

\
Makate MecomeC
Malati Murmu
Place: Domjur ( 1ICDS Supervisor)

Domijur ICDS Project, Howrah
Date:18/12/2025

Cnclosure: As stated,

19 JAN 2026
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Howrah,'West.Bengal, India == '« . s v Howrah West Bengal India i
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‘Lamude 22 61 5362
'Longitude: 88.232938
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PIC-II- Locked earlier AWC-286 situated near Bagdibudi Khal
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Egz‘?:;’on 16 64*8 e ‘- : v — . S Puwered by, Nated
ime: 17-12-2025 14:38 ; L

t AWC-286 at Amulya Charan Bldhyabldhl Primary School




— R 365

1
i 4
: us > )
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PIC-1V- Officials and other member presence during shifting of AWC-286 at Amulys Charan %
Bidyabidhi Primary School.
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Mail ID - makardah 1lgp@gmail.com (ol #9122 2670-8686
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Office of the Makardah 1No. Gram Panchayat
TRFGHY ¢ (SRS » LUl - 955806
Makardah * Domjur * Howrah - 711409

A - WY BB Bo- Ay - ST
Prodhan - Dibyendu Chatterjee Upa-Prodhan - Tufan Ghosh

o
—— —— - o s S S > o o s et e St o P S S G =IF===
T T e e e e e e s s s L SN NS T s s s s s s s s E e

T[4, i
SPAE SReTS FE AEerE @, JefmeilE e OO A

mﬁﬁHWm&wﬁW@@aimﬁﬂmmﬁﬂwﬁ

- g sy F e W90
(4@)oq€m%mmmﬁqwmg€rﬁﬂ$ﬁ

\

Wﬂ?ﬁ)’_f F4r4 | *
‘
A it i

Regs to, 7/04
txginy Dato




— |8 367

Mail Id — makardahlgp@gmail.com Phone No : 2670-8686

Office of the Makardah 1 No. Gram Panchayat

Makardah * Domjur * Howrah - 711409

Prodhan - Dibyendu Chatterjee Upa-Prodhan — Tufan Ghosh

Memo - Mak-I/229/2025 Date — 19.12.2025
NOTICE

To

Saikat Pandit,
Son of — Mouliswar Pandit,
Makardah — Howrah.

Sir

This is to inform you that, the construction you have made by filling
up of the land of Bagdikhali Canal is to be cleared within Seven (07) days
from the date of receipt of this letter.

Otherwise action will be taken as per law. Hope, you will cooperate

in this regard.

Sd/-
Prodhan
Makardah No.-1 Gram Panchayat
Makardah, Howrah

-

Reon Mo, 7/84
cxpiry Date

20.10.2028 % 1 g JAN

~N2 A
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Mail ID - makardahlgp@gmail.com o+ 2670-200e
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Mail Id — makardahlgp@gmail.com Phone No : 2670-8686
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Office of the Makardah 1 No. Gram Panchayat

Makardah * Domjur * Howrah - 711409

Prodhan — Dibyendu Chatterjee Upa-Prodhan — Tufan Ghosh

Memo — Mak-1/228/2025 Date — 19.12.2025
NOTICE

To

President/Secretary,

Shibmandir Committee,
Adjacent to Bagdikhali Canal
Makardah — Howrah.

Sir

This is to inform you that, the part of Shivmandir situated over the
land of Bagdikhali Canal is to be cleared within Seven (07) days from the
date of receipt of this letter.

Otherwise action will be taken as per law. Hope, you will cooperate

in this regard.

Sd/-
Prodhan
Makardah No.-1 Gram Panchayat
Makardah, Howrah

Shyame! ¥r, Mitra

Wy ‘1h
Regt. e, 7/04
Expiry Data (gl
20.10.2028
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... APPLICANT

VERSUS
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